3BT Ui 3iferepeor, aude RS, avdere

Income Tax Appellate Tribunal, Chandigarh Benches, Chandigarh
Date: 06.08.2026

List of Tribunal Orders pronounced

Sr. No. ITA/MA/SA No. Name of the case Bench Date of Order Result
hearing Pronounced
Date
Author: Sh. Laliet Kumar, JM Co-Author: Sh. Vijay Varma, AM
ik ITA No.672/Chd/26 | PankajVerma B 05.08.2026 | 06.08.2026 | Dismissed
2 ITA No. 1659/Chd/25 | Sh. Raminder Singh B 04.08.2026 | 06.08.2026 Allowed
3&4 | ITA Nos.734 & Mining Officer B 05.08.2026 | 06.08.2026 Allowed
735/Chd/26
5&6 ITA Nos. 193 & Sh. Vishal B 04.08.2026 | 06.08.2026 Allowed
194/Chd/26
7 ITA No. 852/Chd/26 | Indus India B 05.08.2026 | 06.08.2026 | Dismissed
8&9 | ITA Nos.397 & M/s Unique Insurance Service B 05.08.2026 | 06.08.2026 | Dismissed
398/Chd/26
Author: Sh. Manoj Kumar Co-Author: Sh. Rajesh Damodarlal Kumar, JM
Aggarwal, AM
il ITA No. 24/Chd/26 Dayanand Math A 05.08.2026 | 06.08.2026 Allowed
2 ITA No. 230/Chd/26 ITO Vs Ankush Dhawan A 05.08.2026 | 06.08.2026 | Dismissed
3 ITA No. 590/Chd/26 | Guru Gaddi Baba Prabhu Dyal A 05.08.2026 | 06.08.2026 | Allowed
4 ITA No. 252/Chd/26 Bal Gopal Gau Basera Welfare A 05.08.2026 | 06.08.2026 Allowed
5 ITA No. 1092/Chd/25 | ITO Vs M/s Amartex Industries A 05.08.2026 | 06.08.2026 | Dismissed
6 ITA No. 1880/Chd/25 | Sardar Chetan Singh A 05.08.2026 | 06.08.2026 | Allowed
Charitable Trust
Author: Sh. Vijay Varma, AM Co-Author: Sh. Laliet Kumar, JM
1 | ITA No.201/Chd/26 | Sardul Singh B | 04.08.2026 | 06.08.2026 | Allowed
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